
ORISSA HIGH COURT

FILING REPORT AS ON :16/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 MACA/0000344/2020 DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTD.SUBRAT SATPATHY  / /

VS VS ()

BASANTI JHANKAR //

2 WA/0000241/2020 DURGA PRASAD MOHANTY SASWAT DAS  / /

VS VS ()

STATE OF ODISHA //
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ORISSA HIGH COURT

MISC CASES FILED on :16/05/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 374/2020 DURGA PRASAD MOHANTY-MP SASWAT DAS

WA/241/2020

2 539/2020 DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTD.-MPSUBRAT SATPATHY

MACA/344/2020

3 5582/2020 KIRAN DEVI MODA-MP M/S SIDDHARTH PRASAD MISHRA

WP(C)/12270/2020

4 5583/2020 KIRAN DEVI MODA-MP

WP(C)/12270/2020

5 5584/2020 M/S. ODISHA MERCHANDISE PRIVATE LIMITED-MP

WP(C)/12271/2020
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